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INCREASE IN CATERING CHARGES ON THE
RAILWAYS

*[74, SHRI1 S. C. SAMANTA : Will the
Minister of RAILWAYS be pleased to
state:

(a) whether the Ruillway Catering Service
charges higher rates for food and beverages
than the market rates:

(b) whether culenng rates on the Railways
arc revised according to the increase or
decrease in market rates and if so, at what
frequency; and

(c) the steps taken to ensure that the
catering rates on the Railways are reasonable
and at par with the markct rates?

THE MINISTER OF RAILWAYS
(SHR! K. HANUMANTHAIYA): () No,
Sir. The Railway Catering Service dozs not
charge ratss for fuod and beverages higher
than those in comparable establishments
outside,
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(b) and (c). No, Sir. The rates for food
and beverages are fixed taking into account
the cost of raw materials and overhead
costs. The rates are revised only when there
is increase in costs and not according
to any fixed frequency. Such revisions also
take into account the prevalling market
rates.

SHRI S. C. SAMANTA : May 1 know
whether the catering rates that are prevalent
in different zones are determined by an all-
India committee hike the All India Tume-
Tablec Committee?

SHRI K. HANUMANTHAIYA : Thue
is no all-India Committec.

SHRI S, C. SAMANTA : Then, may |
hnow how these rates aic notificd and
whether they are strictly followed ?

SHRI K. HANUMANTHAIYA : The
respective zones have their committees and
offices 1n consultation with wham these
rates are fived.

SHRI R, V. SWAMINATHAN: it is
not a fact that the mmster himself has
admutted that the food supplied in railway
canteens is not wholesome and is infcrior.
May I know what steps he has taken or
propuses to take to improve the quality?

SHRI K. HANUMANTHAIYA: 1 have
seen myself that somctimes it is good and
sometimes it 1s not good. Many hon.
members have written to me that in certain
places they have found the catering to be
good. 1 propose to take the House into
confidence and as indirectly suggested by
Samantaji, [ propose to set up a National
Committee consisting of Mcmbers  of
Parliament not only to fix the rates but
also to determine the quality.

SHR! SAMAR GUHA : According to
newspaper reports yesterday, the minister
hims:If observed, that it was a ‘Socialist
misfortuno’ o have changed the railway
catering from private agencies to the de-
partment itself. If the ministér himsell
said so, may [ know whether he has
any infention to divert the ownership
of railway catering back to private
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agencics, or, if not, what steps he is taking
to improve the condition of the cataring
system?

SHRI K. HANUMANTHAIYA : I did
not make any such statement. Al 1 said
was, to begin with there were a lot of com-
plaints by hon. membets and others that
privaty contract system was detrimental
to qualityand ccst Therefore, departmental
catering was introduced. Esen this depart-
ments! cdteting has not satisfiecd hon.
members ana many other customers. This
1s the predicament in which we aie placed.
T am not abolishing departmental catering.
let not the House be under the impres-
sion that reverting back to the old system
will improve matters Both have their own
deficiencies The real problem relating to
depaitmental catering is that the overhead
charpges ate too mgh, bhecause we have to
p+v emoluments of all varetes just as we
pay to raidwavmen. But I propose tn
make usc of the e«<perience and wigilance
of the hon, members ¢ f the House to tone
up thc catening sysicm by sctting up a
Nationat Commuttee,
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MR. SPEAKER : I do not treat it as
a supplementary question,
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SHR1 S. M. BANERJEL: : He saia he is
going to estahlich 2 committee. But a
committes known as the Parimel Ghosh
Committec was already cstablished and it
has already submitted a report. May I
know whether the Minister has tried to
ascertain why the meals supplied to railway
passengers are costlier and of inferior quality
than the meals supplied to M.Ps., by the
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same railway catering in Parliament House?
We pay less and get better food. May I
know why this difference exists and why it
cannot be removed?

SHRI K. HANUMANTHAIYA : The
hon. Member may note that I am not thin-
king of a commitfee to investigate and
report, T want a permanent standing
committee ol; the hon. Members of both
Houses so that they may adequately super-
visc and make suggestions and watch where
they go wrong. So far as deterioration in
quality i1s concerned, though I am a Minis-
ter I have no hesitation 1n admitting that
theie 15 a lot of corruption and itis such a
difficult thing to stop corruption everywherc.

SHRI S. M. BANERJEE : Sir, I have
asked about the food served to Members
of Parhament by railway catering.

SHRI K. HANUMANTHAIYA: I am
coming to that.

MR. SPLAKLR: May [ request the
Munister not to give very long answers?
He should be concise, precise and to the
point.

SHRI K. HANUMANTHAIYA : The
reason for hon. Members getting cheaper
and better type of food s that the canteen
is subsidised to the extent of Rs, 1,25,000 a
year,

SHRI S. M. BANERIEE : Sir, T want
clarification. He refersto a standing com-
mittee.

MR. SPEAKFR : No arguments during
the question hour.

SHRI S. M. BANERJEE : Only membeis
of the standing committee will get good
food.
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MR. SPEAKFR : 1 tlank the Minister

should make his “No, Sir™ very clear to
him sometimes,

SHRI PI1 OO MODY : 1t all
bec.iuse he 15 not precise.

arises

MR. SPEAKFR : T do not want further
clucidation from him.

SAFEGUARDING INTERPSTS OF INDIAN
TORACCO IXPORTERS TO U.K.

%176, S}IRT SATPAL KAPUR: Will
the Minister «f FOREIGN TRADE be
pleased to state

(a) whether the contracts of sale of
Indian leaf tobacco exported by the Indian
Leaf Tobacce Development Company
Limited to UK are signed in London;
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(o) if so, whether export of tobacco is
made without fixing prices before ship-
ment ; and

(c) if so, what steps have been taken by
Government to safeguard the interest of
Inuian exporters?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE:
(SHRI A.C. GEORGEF): @) .0 (). The
export of Tobacco is frecly allowed to all
destinations subject to the condition that
the Tobacco cannot be sold abroad on
prices less than minimum Export prices
notified by the Government every yeai,
There is no provision in the export Trade
Control  Regulations that the contracts
must be signed in India. The Government
do not keep any information in respect
of the contracts finalised by the ndividual
parties.
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SHRI A. C GEORGE : There are 11
or 12 vaneties of tobacco and at th: begn-
ning of cach tobacco ycar that s,
in January of every year, prices are
fixed by the Administrative Commitiee of
the Tobacco Export Promotion Council.
For all the varieties we are fixing the floor
price for export,

oft wowrw ®YT (FTAE g R fw
21-2-72 % rgey A1 Thear § g
T, CRNE STTReTT & s dte
#o Fo ¥, M Ao THo Ho o
¥ Bifar sl t 8, w1 @i
war & fip wfewmn oy ey Aare e gy
¢ w afrar § ww frd de qdfw
wfry | v w¢ frar wa e
gara dWarem W @ § fe aany
Ay e amd o 2 A awag
a¥ waw Pt o 7





